12231

e o wTOEER ST
{9 I N T g fF afeer #:
#rT & Wi W/ NN qEIA T qTC
T F ST T @A AT AHAAAT
¥ mgf faag ml § Ay @y € AR
FEfer axr sg@ & AR wwi 9w &
1§ % Y X & @ fr 5w I@
g?

o gt : 3o T FA i gu

Shri Hem Barua: May I know
whether Government are aware of the
fact that there are villages on the
Rajasthan border, specially a village
called Baori which falls both within
the territory of India and Pakistan
and it is reported that to the people
living in this village India and Pakis-
tan are only abstract conceptions and
thjs village provides ag a corridor for
the movement of Pakistanis to Rajas-
thap . . .

Mr. Speaker: Shall we come to the
question at all or not? That long pre-
face is not required. A direct ques-
tion should be asked as a supplemen-
tary. If every hon, Member were to
put it like that then we will cover
only one question during the Ques-
tion Hour.

Shri Hem Barua: I will ask the
question. In the context of it may I
know whether Government are aware
of the fact that the Rajasthan armed
constabulary has pleaded its inability
to check the intrusion of Pakistani
citizens into this country via this
village; and if so, whether Govern-
ment proposes to demarcate the
boundary and put up a fence to see
that it does not happen?

Shri Hathi: This piece of informa-
tion perhaps appeared two or three
days back just when the Chief Minis-
ter of Rajasthan was touring that area.
This difficulty is known to them and
the matter is being taken up.
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Shri Hathi: They were detected and
arrested. Their number is 789,

Mr, Speaker: When was that? He
says, these are old figures. Accord-
ing to him, there is a much larger
number.

Shri Hathi: As I said, the villages
are so near each other—as the hon.
Member, Mr. Hem Barua, said about
one village that some portion is in
Pakistan and some portion is here—
that people come and go. But these
people were actually detected and
arrested.
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Report of Kunzru Committee on
Physical Education

+
1137 J Shri Ramachandra Ulaka:
* 7 Shri Dhuleshwar Meena:

Will the Minister of Education be
pleased to refer to the reply given to
Starred Question No. 56 on the 12th
February, 1964 and state:

(a) whether the report of the
Kunzru Committee on Physical Edu-
cation has since been examined by
Government; and

(b) if so, the decision taken there-
on?
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The Deputy Minister in the Ministry
of Education (Shri Bhakt Darshan):
(a) The report of the Committee is
still being examined by Government.

(b) Does not arise.

Shri Dhuleshwar Meema: May I
know, when thi s report was submitted
on 12th December, 1963, what diffi-
culties are arising before the Gov-
ernment even to consider this?

Shri Bhakt Darshan: Sir, the main
difficulty was that the Ministry of
Defence could not express their final
opinion about it. It was only on the
25th March that a meeting was held
between the Education Minister and
the Defence Minister and now an
agreement has been arrived at and
the detailg are being workeq out.

Shri Dhuleshwar Meema: May I
know whether the amount which will
be spent on this particular scheme
will be given by the Central Govern-
ment or by the State Government?

Shri Bhakt Darshan: Sir all the
expenditure wil] be borne by the
Central Government.
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Shri Bhagwat Jha Azad: While
considering this report of the Kunzru
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Committee, may 1 know whether the
Government have  simultaneously
asked for the comments or the opinion
of the schools or the institutions like
the All-India Teacherg Federation as
to how far this scheme can be imple-
mented?

Shri Bhakt Darshan: As far as I
understand, Sir, before taking the
final decision, the Kunzru Committee
did consult all such organisations.
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Shrimati Savitri Nigam: May 3}
know what are the points of agree-
ments and whether the Education
Ministry and the Defence Ministry are
going to take up this integrated
scheme in a joint way or it will be
taken up by the Education Ministry?

Shri Bhakt Darshan: When it is
finally decided upon, it will be work-
ed by the Education Ministry alone.

Shrimati Savitri Nigam: What are
the points of agreement?

Shri Bhakt Darsham: The point of
agreement is that the best features of
all the three schemes should be inte-
grated into one scheme,
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Selection Grade for Assistants

*1141. Dr, L. M, Singhvi: Will the
‘Minister of Home Affairs be pleased
to refer to the reply given to Starred
Question No. 620 on the 27th March,
1963 and state: :

(a) whether the question of intro-
duction of Selection Grade for Assis-
tants has since been reconsidered; and

(b) if so, the result thereof?

The Deputy Minister in the Ministry
of Home Affairs (Shri L. N. Mishra):
(a) and (b). The matter is still under
consideration,

Dr. L. M, Singhvi: I would like to
know for how long this has been under
consideration, why it has taken so
long and by when the consideration is
likely to be completed.

Shri L. N. Mishra: The matter came
in two or three stages and some
decisions were taken in respect of
some Stenographers. About Assis-
tants, we will take some more time.

Dr. L, M. Singhvi: May I know
whether it is a fact that senior Assis-
tants who have been working for seve-
ral years, as long as ten years, have
no incentive as at present and, if so,
is there any scheme or proposal to in-
troduce a system of incentive for
senior Assistants working now?

Shri L, N, Mishra: It is a fact that
the prospect of promotion is very
meagre in their case. Their case is
under consideration.

Shri S. M. Banerjee: May I know
whether this wag one of the recom-
mendations of the Pay Commission?
May I also know whether another
recommendation was about the intro-
duction of a special grade for lower
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division clerks, and if so, why these
recommendations of the Pay Com-
mission have not been implemented,
and whether any -discussions have
been held with the association con-
cerned, and if so, with what result?

Shri L. N. Mishra: Discussions have
been held and the matter has been in
correspondence with the Ministry of
Finance also. Ag for the specific re-
commendation of the Pay Commission,
I would like to have notice of the
question.

Shri Bhagwat Jha Azad: During
the pendency of such consideration,
may I know whether Government
have prescribed any procedure to en-
sure that the employees who are
likely to be affected are not adversely
affected?

Shri L, N. Mishra: There is no
question of anyone being adversely
affected. It is a question of promo-
tion only.
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Middle Scheol Examinations in Delhi

+
( Shri Yashpal Singh:
*1142.{ Shri Ram Sewak Yadav:
L Shri R, G. Dubey:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
middle school examinations in Delhi
are being held by a Board of the
Directorate of Education;





